IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH: AT

HYDERABAD

O.A.Ne,1737 OF 1997. Dated:31-12-1997,

Between:
V.J.J.J.Ratnam, .. Applicant
AND

1, The Executive Engineer, Central Water .
Cemmissien, Lewer Gedavari Divisien,
H,Ne,11-5-382 te 396, II Fleer, Red Hills,
Hyderabad.

2. The Assistant Engineer, Lewer Gedavari
Sub Divisien Ne.I, Central Water
Cemmission, Bhadrachalam=-507 111,
¥Khammam District.

3. The Sdperintending Engineer, Geodavari
Circle, C.W,C.Hyderabad,

4, The Chairman, Central Water Cemmissien,
New mlhio
.+ Respondents

COUNSEL FCOR THE APPLICANT(S): Mr.K.Venkateswara Rae

CONNSRT, PAD  THR DREDANNENMIS) ¢ Mr U7 Bhimanna
CORAM:

THE HON'BLE SRI H.RAJENDRA PRASAD,MEMBER(ADMN)

ORDER
( AS PER HON'BLE SRI H.,RAJENDRA PRASAD,MEMBER(ADMN) )

Heard Mr.T.V.S.Murthy fer Mr.K,Venkateswara Rae fer the

Applicant and Mr,Bhimanna fer the Respendents,

2. The applicant has been transferred frem Perur Site ef
Lewer Gedavari Sub Divisien, C.W.C,Bhadrachalam, te Saradaput Site

of Lewer Gedavari Sub Divisien Ne.II, C.W.C,Rajahmundry. The

Orders were issued en 13-1-1997, He is stated to have been relieved
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en 31- 1—1997 It is revealed thit he was en leave upte 22-2-1997

_and continues te remain absent thereafter. - The applicant has sub-
mitted three‘representationa te Respondent ne.3 en 4—2-1997(A.4); _‘
21-7-1997 (Annexure.5) besides endorsingﬂ: " cepy ef af'iga'_irdrepresenta- .

© 8ddressed _ .
tion to the Executive Engineer(Annexure,?) 3 %z R-of AR E it ,..'Jz
L) h - . T e LU,

hadb "l--.q,,,

- kespondentﬁ ne,3 is directed te dispose of the representations by &

suitable decisien within 15 days of the receipt ef .the cepy ef this

Order. .

3. Thus the O,A. is dispesed of at the admissien stage.

/z
( H.RAJENTRA LUL

MEMBER(ADMN) C

Dated:31st Décembei,1997,
Dictated inthe Open Court
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QA,1737/97
. Copy tos-

1, The Execui:ﬁve- Engineer, Central Waker Commj ssi a
Godavari Division, H,No,11-5-382, II Floo; LOWE[

Hyderabad, w j
)

2. The assistant BEngineer, Lower Godavary . ’
Water Commission, Hhadrachalam, Khaﬂlmam D {st

qvi 8lop

3. The Superintending Enginger, Godavarg Cir

4. Dhe Chairman, Central watex C°"'fri.ss? Cle' C.\‘s | :
5. ©One copy to Mr, K, venkateswara R.c,‘
6. One copy to Mr, v,Bhimanna, Addl .
7. One copy to HHRP M(A),CAT., Hya,
8. One copy to D.E(l). CAT., Hyd, \

9., One duplicaf;e.
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IN THE CENTRAL AD:\JI\JISTRAI‘IV::. TRIBUNAL
HYLERABAD BLNCP AT HYDLRABAD

THE HON ' BLE™ME ,JUSTT |
| VICB<CHATRMAN
AND,

] | ’ -
THE HON'BLE MR.H.,RAJENDEA PRASAD:M(a)

A

~t0c.

DATED: 3[ - &2,-.199 ‘:’_

Mﬂ Dhead e T e
AN Ty LI

Te;loNqu . :\ k(/W°P.- T . )

Adnifted andg Interlm dlrectlons

lses

All

DiSposed of w&%h—dkﬁeﬁ%iéﬁ“‘

LDismis ed.‘_
Dismisded as withdrawn

Dismissag for Default,

‘Ordereq/ ejected.

|
No order as to cbs%
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Iz wurafy sfqmoe
Centsaf A&mmsﬁve Tribunal

Reor /DESPA-TcH :
TN N

2T AT |
AYEBRABAD BENCH
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